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IN _THE MATTER OF.

Rieat iy

AN application under section 148 4 of
Civil.Procedure Code for lodging a cave—
at.

AND. . ' .

IN _THE MATTER OF .

The proposed training i,e, Deputation far
_Juninf Telecom Officer Induction‘Training
for  TTA Assam Circle, scheduled tn be

held wie,f, 21.2.2000.

AND .

IN _THE MATTER OF .

1. Rupak Medhi,
2. Ranjit Sharma.
S« Mainul Islam.
4. Hiten Choudhury.
3. Rajani Deka
(228 Amulaya Deka.
7. Nazrul Istam.
All are at present working asg- felecom
Tech.' Asstt, under the Chief General
- Manager Assanm Telecam L1rcle.
| ........Cayeator.‘
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1. Madhab ch, Nath.

2. Khagendra Kalita. : i
3. Mrinmaij Dhekiai FPhukan,

4. Nalini Ky, Dutta.

3. Dipak Nath.
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&. fianesh Ch. Doimari.
7. Hiteswar Bordiori.
8. Nandeswar Mesh.
= HmﬁumevD@y.
10.Fabin Kr. Sarma.
11 . Humud Bordolni.
All are at present working as  Telecom
Tech. Asstt upder the Chief Genereal
Manager Telecom Assam Circle;
Proapeétive Applicants.

The Humble application on behalf of the caveator above named;

- MOST RESPECTFULLY SHEWETH.

1. That the caveators are at presént‘working as Telecom

Tech. Asstt (in short TTA). under the Chief General Manager,

Assam Telecom Circle, and the said authority has_proposed to sent

the said caveators for training i,e, Deputation for Junior | Tele-

1

com Officer (in shaort JTO) Induction Training for TTAs of Assam

Circle. The caveators are all eligible candidates for the said
.

“training and they have passed the examination held for that

purpose. The authority con-cerned has proposed the said tréining

to the caveators in accordance with their merit position as well

[

as law.

2. That there is every likelihoed of the prospective

petitioners filing Dfiginal Application before this Hon’ble
Tribunal against the aforesaid proposed training . )

~

3. That, the issue involves interest of the caveator as

weall as public and any order passed in favour of the prospéctive
petiticners weould vitally effect the interest of the caveator as
well as public,

4. That in view of the above facts and circumatances the

prospective petiticners in the event of filing such petition
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"before this Hon'’ble Court, may be directed to furnish a copy of

the said petition so that the caveator can oppose the said peti-

tion at the time of its admission. ~ A :
: P
3. That a notice of the caveat has been served upon the

prospective petiticners by registered post.
-

6. That this caveat has been filed bonafide and to secure

ends of justice. f . 3

i

"In thé premises aforesaid ,?it is';ost
resﬁe;tfully prayed that Your 'Lordships
would be pleased to admit  thi5 caveaf
directing the prospectivé:peéit;one;s to
serve; a copy of the said petition with
annezures before its admission and/or
passed any other Drderlordergjas may be
‘deemed f;t and proper. ;
_
And for this act of kindness, the caveator aszin duty

bound shall ever pray..
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1. Name of the Caveators.
1.

2.
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2. Name of the Frospective
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4.
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S« Order again§t which the
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SUHEDULE .

Rupak Medhi,

Ranjit Sharma.

Mainu} Islam.
Hiten‘Chcudhqry.

Rajani Deka.

Amulaya Deka,

Nazrul Islam.
Applicants.

Madhab th Nath.’
Khagendra Kalita.
Mrinmoi Dhekial FPhukan.
Nalini Kr. Dutta.
Dipak Nath.

Ganesh Ch. Doimari.
Hiteswar Bordiori.
Nandeswar Mesh.
Basubev Dey.

Fabin Kr. Sarma.

Kumud Bardoloi.

caveat has been filed., . -

proposed training i,e, Deputation far

Junior Telecom Officer Induction Training

far

wye,f,

J

TTA Assam Circle, scheduled to be -held

21.2.2000.

! 4. Name of the advacates for the caveators,

1. B.K.Shrma, Sr Advocate.

-
“m

.

S.8arma.

3. U.K.Nair.

4. U,K.GZoswami .

4



